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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, ALLAHABAD BENC

ORDER SI-?ET -.
O.A/MA/RAAEPNO._ G /6 OF206 7 - f
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applicant/s I Pl o M cdTrcopas. Lo e o b,
Advocate for Applicant/s r/“y: < V(-%MMvocate for Respondent/s ‘& ; ﬁ) : Qn.;.’(,

B

Notes of the Registry Orders of the Tribunal Sheet No.} l
' O.A. NO. 676/03

16.07.2009 .

Hon’ble Mr. A.K. Gaur, Mcmber ()

| Hor’ble Mr. D.C. Lakha, Member (A)

| - List revised, none appeats for the applicant.

Matter relates to the year 2003. It appears that
applicant . has lost interest in prosecuting the

matter. O.A. 1s dismissed in default and for non

prnﬁ{fcutimn. -
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